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SHRI MADHUSUDAN MISTRY: Sir, because of lack of business, you are
taking it up. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. It is not like that . .(Interruptions)...

SHRI MADHUSUDAN MISTRY: Sir, instead of doing this, I would request
that when there are a few matters, the time-limit should be divided accordingly.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: The point is that there are many matters.
...(Interruptions)... We can do one thing. ...(Interruptions)... This happened because
some Members are absent. Secondly, we can even give 15 names for Zero Hour
submissions so that it will be over. .. (Interruptions).. Dr. K. Keshava Rao.

.(Interruptions)...

RE. REGULATORY AUTHORITY TO CHECK ARBITRARY AIRFARES
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MR. DEPUTY CHAIRMAN: You can give suggestion. ...(/mnferruptions)... This
is the time for that Do that. .. (Inferruptions)...
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MR. DEPUTY CHAIRMAN: No, no. ..{Inierrupiions)... 1 have allowed him.
...(Interruptions)...
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MR. DEPUTY CHAIRMAN: That is what was raised here by Shri Balagopal.

The Minister has said that he would look into it and take some action.
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MR. DEPUTY CHAIRMAN: This complaint 1s from everywhere, hon. Minister.
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MR. DEPUTY CHAIRMAN: Mr. Tiwari, please. .. .(Inferruptions)... No, no.
..(Interruptions)... Mr. Tiwari, please. .. (Interruptions)...
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MR. DEPUTY CHAIRMAN: Shri Rajeev Shukla. .. .(Inferruptions)...
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MR. DEPUTY CHAIRMAN: Evervbody is supporting it. ..(Inferruptions)...
There should be some regulatory mechanism. That is the sense of the House.

-..(Interruptions)...
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MR. DEPUTY CHAIRMAN: There should be some regulatory mechanism.
..(Interruptions)... 1 would request the Government to consider this and see what

can be done. .. .(Inferruptions). ..

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS
AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Sir, we will convey the feeling of
the hon. Members to the hon. Minister.

MR. DEPUTY CHAIRMAN: Time is over. Now the time is for Question Hour.



